File No. A-12011/6/2023-1TAC
India International Arbitration Centre (“IIAC”)
Plot No. 06, Institutional Area,

Vasant Kunj, New Delhi — 110070

LR Rk
Dated: 08.05.2026

CIRCULAR

Subject:- Inviting applications for filling up various posts on deputation (on foreign service
term basis) in the India International Arbitration Centre (“IIAC/Centre”), New Delhi.

The India International Arbitration Centre (“IIAC/Centre™) is an autonomous body set up at New
Delhi under the India International Arbitration Centre Act, 2019.

2. India International Arbitration Centre (“IIAC/Centre”) invites applications for filling up
the following vacancies (may vary at the time of selection) on deputation (on Foreign Service
Terms basis) in the ITAC at New Delhi from amongst suitable and eligible officers as per the
following requirements:-

S. Name of the post and | Number | Eligibility criteria

' No. Scale of Pay of
vacancy
L. Assistant Registrar | 01 Officers of the Central Government or Statc
Level-9 in the pay Government or Courts or Tribunals or
matrix (Rs. 53100- Autonomous bodies,-
167800)

(a) (i) holding analogous post on regular basis;
or

(i1) with three years regular service in the post
in Level-8 of the pay matrix rendered after
appointment thereto; or

(iii) with five years regular service in the post
in Level-7 of the pay matrix rendered after
appointment thereto; and




(b) possessmng a degree 1n law from a
recognized University or Institute.

Desirable - Two years experience In
Arbitration Law.

Assistant Registrar

(Accounts)

Level-9 in the pay
matrix (Rs.  53100-

167800

01

Officers of the Central Government or State
Government or Courts or Tribunals or
Autonomous bodies,-

(1) holding analogous post on regular
basis;

or

(i1) with five years regular service as Assistant
Accounts Officer or Auditor in Level-8 of the
pay matrix rendered after appointment thereto;
or

(1ii) with eight years regular service as Junior
Accounts Officer or Senior Accountant or
Accountant in Level - 7 of the pay matrix
rendered after appointment thereto.

Desirable -

(i) B.Com degree or equivalent from a
recognised University or Institution.

(ii) Having a pass certificate in subordinatc
accounts service or equivalent service
conducted by any
department of the Central Government or
training in Cash and Accounts work from the
Institute  of  Secretariat Training &
Management.

organized accounts

Private Secretary
Level-8 of pay matrix

(Rs. 47600-151100)

04

Officers of the Central Government or State
Government or Courts or Tribunals or
Autonomous bodies,-

(a) (1) holding analogous post on regular basis;
or

(i1) holding the post of Court Master or
Stenographer Grade C with two years regular




service in Level - 7 of the pay matrix rendered
after appointment thercto; and

(b) possessing Bachelor's degree from a
recognized University or Institution.

| 4. Executive  Assistant/ | 01 Officers of the Central Government or State
Assistant Section Government or Courts or Tribunals or
Officer Autonomous bodies,-
(Accounts) Essential -
Level-7 in pay matrix (a) (i) holding analogous post on regular
(Rs.44900-142400) basis; or

(ii) with five years regular service in the post
in Level - 6 of the pay matrix rendered after
appointment thereto; and

(b) possessing a Bachelor's degree from a
recognised University or Institution.

Desirable -

(i) B.Com degree f(rom a recognised
University; or Institution.

(ii) having a pass certificate in subordinate
accounts service or equivalent cxam
conducted by any organized accounts
department of the Central Government.

(ii1) having successfully completed training in
Cash and Accounts work from the Institute of
Secretariat Training and Management.

(iv) Working knowledge of Computers.

3. Age Limit:- The candidate should be below 56 years of age as on the closing date of the

application.



4. Period and other terms and conditions of deputation:

(i) The period of deputation including the period of deputation or contract, including period of
deputation in another ex- cadre post held immediately preceding this appointment in the same or
some other organisation or department shall ordinarily not excecd three years.

(ii) The general terms and conditions of services at ITAC will be governed by the India International
Arbitration Centre (Number of Posts and Recruitment of Registrar, Counsel and other ofticers and
employces) Rules 2022 and guidclines of the Central Government.

(iii) The terms and conditions of deputation, including the pay and allowances shall be governed
by the provisions laid down in the Department of Personnel & Training OM No. 6/8/2009-Lstt.
(Pay.Il) dated 17th June 2010 and other orders/guidelines issued in this regard from time to time.

5. Eligible and willing candidate may apply to the India International Arbitration Centre
(*TTAC/Centrc”) in prescribed format- Annexure-I.

6 Application in the prescribed format (Annexure-I) should reach to the India International
Arbitration Centre (“IIAC”), Plot No .6, Institutional Area, Vasant Kunj, New Delhi-110070 on or
before the last date of receipt of the application. The last date of receipt of applications complete
in all respects is 30 days from the date of publishing of advertisement in the Employment
News. Applications reccived after the last date shall not be entertained. Candidates who apply for
the post will not be allowed to withdraw their candidaturc subsequently.

7. Cadre authorities/Ilead of Departments are requested to forward applications of eligible and
willing candidates whose services can be spared on deputation immediately on their sclection,
accompanying the following documents latest within 15 days after the last date of submission of
application by the candidate:-

(i) Attested copy of application in prescribed proforma - Annexure-I
{i1) Cadre Clearance Certificate from the Controlling Authority.

(iii) Statement giving details of Major/Minor penalties, imposed upon the Officer, if any. during
the last ten (10) years - Annexure-11

(iv) Vigilance Clearance/Integrity Certificatc - Annexure-II

(v) Photocopics of ACRS/APARS for the last five (05) years duly attested on each page by an
officer not below the level of Under Secretary or equivalent.

8. While forwarding the application, it may also be verified and certified by the cadre controlling
authority that the particulars furnished by the applicant are correct.

9. The India International Arbitration Centre (“ITAC/Centre”) may, in exceptional circumstances,
convene the mecting of the Selection Committee and/or consider a candidate without waiting (or
his/her cadre clearance certificate and other documents listed in the paragraph 7 of this circular.



However, the offer for appointment to such candidate, in case of selection, shall be issued only on
receipt of requisite documents from the cadre, duly attested and complete in all respects.

10. The India International Arbitration Centre (“IIAC”) reserves the right not to fill up all or any
of the vacancies or to withdraw the circular at any time without assigning any reasons.

(Navin Kumar Singh)
Chief Executive Officer, IIAC

To,

(1) Secretary, Department of Legal Affairs, Ministry of Law and Justice.

(i) Director (CS Division), Department of Personnel & Training, Lok Nayak Bhawan,
New Delhi- with a request to post this circular on the website of DOPT.

(i1i1) All Ministries/Departments of the Government of India with a request to give wide publicity
in their Attached and Subordinate office, Autonomous bodies/Tribunals.

(iv) All the State Governments/Administration of Union territories with a request to give publicity
in their Departments/Offices.

(v) Registrar, Supreme Court of India, New Delhi with a request to give wide publicity in their
officc.

(vi) Registrar, High Courts in all States/UT with a request to give wide publicity in their attached
office and subordinate courts.

(vii) Registrar, Principal and all Benches of Central Administrative Tribunal with a request to give
wide publicity in their office.

(viii) Registrar, Principal and all Benches of National Company Law Tribunal with a request to
give wide publicity in their office.

(ix) Registrar, Principal and all Benches of National Company Law Appellate Tribunal with a
request to give wide publicity in their office.

Copy also to:
(1) Dy. Secretary (Admin), Deptt. of Legal Affairs, Kartavya Bhavan-2, New Delhi.

(if)  Technical Director, NIC, Deptt. of Legal Affairs with a request to upload the circular
on Department websitc.



ANNEXURE-I

APPLICATION FOR DEPUTATION (ON FOREIGN SERVICE TERMS) IN THE

INDIA INTERNATIONAL ARBITRATION CENTRE, NEW DELHI

(Since this vacancy is to be filled up on deputation basis, private candidates are not cligible)

L.

Post applied for (Plcase
mention name of the
Post)

)

Name of the Candidate
(in block letters)

(O8]

Gender (Male / Female)

Date of Birth
(DD/MM/YYYY)

Date of Retirement
(DD/MM/YYYY)

6.

Adress for
correspondence, mobile
number and

e-mail 1d

Affix passport size
photo

Education qualification (Graduation Level and above):

Examination Passed

University/Institution

Year of %Marks
Passing

Subjects

Date of Entry in Service /
Initial appointment

Name of Organization

(11)

Details of employment in chronological order (enclose separate sheet, duly authenticated by
your signature, if the space below is insufficient)

Organization

Post Held

From to scale of Nature of Dutics

2.

Complete office address along with telephone
number of the present employer

10.

Nature of the  present employment:
(Adhoc/Temporary/quasi-permanent/Permanent)

11,

Present grade and date from which held on

regular/substantive basis

Name of the Service, if belonging to Organized
Service of the Central Government




13. | Whether educational and other qualification
required for the post are satisfied? (Yes/No)
14. | If any qualification has been treated as equivalent
to the one prescribed in the rules, state the
! authority for the same o
15. | If applied for more than onc post, desired
experience for all such posts may be indicated
Qualification/Experience Required Qualification/Experience posscssed by
the officer
Essential
1)
1) i .
1ii)
Desired
i)
ii)
111)
16. | In case the present employment is held on | Date of Initial
deputation /contract basis, please state appointment:
Period of
appointment on
deputation/contract: |
Name of the parent ;
office/organization
, to which you
belong:

' 17. | Training/Courses attended: -
18, | Details of awards/honours/appreciation ‘
' 19. | Additional information, if any, which you would
like to furnish in support of your suitability for
the post. Enclosc a separate sheet, if the space is
insufficient:

Date:
Place:
(Signature of the Candidate)

Name:
Contact No:
Email Id:

Certified that the service particulars given by the applicant have been verified from his/her
service records and found to be correct.

Signature with scal of the Competent Authority



o

(V=]

Annexure-1T

To be filled up by the cadre controlling authority
Office of
F. No.

The applicant Shri/SmE/MS.....ceovniiiiiiiimimiiiiiiriie i
if selected, will be relieved immediately for a period of three years. (The lending
department may relieve an officer for a lesser period as per their own policy/rules,
which should not be less than one year in any case).

Certified that the particulars furnished by the officer have been checked from available
records and found correct.

Certified that the applicant is eligible for the post applied as per condition mentioned
in the circular/advertisement.

Integrity of the applicant is certificd.
No vigilance case is pending/contemplated against the officer.

It is certified that not penalty has been imposed on the applicant during the last 10 years
(alternatively, penalty statement during the last 10 years may be enclosed).

Attested photocopies of up-to-date ACRs/APARs for the last 5 years arc enclosed.

Photocopics of ACRs/APARs have been attested on each page by an officer not below
the rank of Under Sccretary or equivalent.

Signature
Name, Designation & Tel. No. of the forwarding officer

(Office Stamp)

Date:

Place:
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SICNS OF ABNORMALITIES DETECTED IN FOETUS .
HCraps RML docpanel after it asks
woman to continue 27-wk pregnancy

Suhini Ghash

nwiethert: was eas-
miinaleawoman's 27-
Dregrnncy, given i
parnalites havebeen defeted
inihe ioetus.

tustice P er‘!.nm.m Rau-

tangering her
physicaland mental health.
On May 4. when the piea
came uplorhearingbefure Jus-
tice Purushaindra Kaurav,
Centre Wl the court thig 4
medlcalboard had been formed
Lo fuok Inte the matter. The
coust then directed Atal Bihan
Vi ce Instirure of Medical

lences and RML Hespltal wo
examiner Iy
uplie
termination lpvewancyaud
the necessary cunsequences™.

The board’s repart. sub-
mitred tn the court on Wednes-
day. huwever, failed to give a
clear opinlon on the feasibility
and consequences ol thetermi-
nation. It conciuded: “The pa-
tient hasthus been advised to
continue expectant manage-
ment acenrding ro standard
auidelines. Patient isadvised tv

« WHAT THELAW SAYS

MEDICALTERMINATION of
Pregnancy (MTP) Actallows ter-
mination of pregnancyuplo24
weeks subject o opinion of 2reg-
istered med»calpucmmnmmal

staled that the termination of
!hcpre..mr:‘, Isnecessitared as

there exists several fetal abnor-
mallties.”

The board comyrised Dr Pre-
eti Salnia and Dr Juya Chawld
from RML's Department of Ob-
stetrics, Dr Sarlta Jilowa frum

| SEVERAL DEADLINES HAVE BEEN MISSED

onahigher pedestal”,
Addressing the Centre's

counsel, Justice Kauray said

orally, “Eltherthey (the medical

natiun) ur they disagree (wich
vate doctors® epinion sug-
gesting termination)... We have

wauld involve ali fcuskﬁ:rlht
mather ar

of R

revarding your

.an Imaging, Dr Bhawrn {mm
the Dy

het physicalormental hen!m

THLACT prowges thatthelength
el ..!egr\m:y won lapbl) incases

and Dr Mina Ch'\ndn from e
Dupartment of Psychlatry.
Notlng the risk of death of
thefeetus, as wassubmitted by
,J

«..u;nm eJ by 2 MedicalBoard,

MTPAG and guldelines theres
un_uh the team of doctors...
The court erder reguired the
medical board to nplnc regard-
ing feasibility of termination of
preguancy and the necessary

risk efsudden death of
tusin tiewomb, asthe
fowtass has been dutected with

he prepnancy.
Justice Razrav, pulling up
the L\oani re orded, Thcre

o . 1t was specifi-
v directed that the baurd
L‘enr inmind all aspects as has

tostatutory mandate un dcrlhe

b tin the petition. The

thep Kaurav
nNrd “There is no consider-
atiun bestowed by the medical
board to these aspects. The
court thus deprecittes e act of
the dectors wio examined the
petitioner inABVIMS and RML
Haspiral... In the future it Is
wanwdthat thecoun directions
st becomplied with Inletter
and spirit.”

Justice Kauray orally re-
marked that the Supreme Court
has=veryclearly saidthat repro-

d\\1nra'cnnd|n andwehaveto
refershe marter o Delhl Madical
Council becanse they have ab-
dicated frum thelr statutory re-
sponsibilities.”

Initially being treated at a
private hospital, mid-March.
araund the 21st week of preg-
nancy, ascan had ducuniented
severely restricted foeral
Lrowh, By early April, the ab-
normality was further con-
firmed, and Ly April-end, the
woman made an emergency
visirro RMLIlospital, where she
wastold that the placenta had
severely restricted blood fluwto
thefuetus. A privide foctad medi-
cine specialist then confirmed
that the survival of the foetus

I

petitioner has

Bhairon Marg Underpass 5
likely to open in Feb next year

Express News Service
New Delild, May s

ing 1his, the PWD pro
‘cutand cover” IHE“L d W
involves cutting the
and petll
crete and leveling it up,
process requited a pened ul 40
to 60 days during which the
rallway Tine had to remain shu

* Deadlines &delays

AFTER SEVERAL missed
deadlines and delays, the jast
leg of the Pragail Maldan Inte-
grated Transit Corridor — Rhai=
ron Marg Underpass 5 — which
passes beneath an active ratl-
way line s likely to be com-

prant permissiun for the same

d o

pleted by February next year. Later, the PWD deci
Public Works Dep Currently, traffic is beis switchtothe ‘cast in-situ' tech-
{PWD) minister Parvesh Sahlb  ged withtemparary diversions nulogy:

Oncecumpleted, the stretch
will bring reliel to commuters
reavelling between Bhairon

. Centrad Lelhi and

Singh sald that the work onthe
stretch bias been resumed and
isgalngin fuliswing.“Work has
gathered pace... We have also
got an In-principle NOC from
the Indlan Rallways. Trainsare

andbarricading, avir versz
FEBRUARY 2027 51he
newdeadhine

FINAL HURDLE was cleared
alter anNOC was receved fram

likely tobe diverted foralfew  Indian Ratways
dayssathat the work Iscom-
pleteduntime,” he sald o st g
Thel:0-metre-longUnder-  3VC€
passiwas supposedtubeco dunng m,u.-rn.l 1 i
pleted and In. alon; and Yamua shosedarthe

PO complex.

Currently, trattic

ged with temparal
gL i

withthe Pragati Maldant, \mneV
and other underpasses onthis
stretch as part of the Pragati
Maldan [ntegrated Translt Cor-
ridor redevelopment project.
However, owing to an active
ratlway line cver the stretch

water level, it was delayed.
In2023, the workwas halted
after precns( conerete hnx
heactiver.
wavllne using a'box-pushing’
methed. sank due to flooding
caused by the Yamura. Follow-

Ing to severe congestion near
Ring Road, Bhairon
Sara Kale Khan, said o

Now, automated e-challan system
across IGI Airportroad network

Eapress News Service

New Poll,

ISR CITN ATORS
ad network.

il (ANFR) cameris
Leen Installed @ Key

siretchies, withanother 33
Ieintegratec soor, The
withautamtically d«'lvclll-llllk

ions such as speediny

i
dr \'m[h triple riding, r;
withaut a letmer, stop-line

ing

taur Hotel junicticn, Aervcity,
NS junetios and Terminal |
exitroad .

“This Initlative is a signifi- |
cant step rowards technology-
Zriven enforcemest in Dellil,
With ANT'R-based maonitoring,

whred=ligdi jumpling.
idalssafdonceaviolarion
arded. the Sutiis runted
through NIC systems and ver-
Ified by traffic police personzel
before e-challans are Issued.

The cameras have beert de-
yed ut igh=trallic puinms
Central Spine Road, Cargn
il area. Rangpurs, Cen-

Pl

Su'b\ivayilo' link Delhi
Airport terminals 2 &3

EMJILSSNBV\SSL‘I\"CL

. ‘wmlvl\-'l Airpent
wily mmv.m,.l.

ded iyl 3

Lunetniy. |

prowided by the:
wdanatherm des

ity etoven
tretwar termirilsthar will help
Passengers save fime, it sex-

Le arsund 70-80

Mwereandwarilorthe pro-
ws Lnd three years eatlier
2023 when the Delh.
il Corpunsion (DMRC)
saned 2 \‘em.u andum ol

The pedestrian subway is likely
toopenlor commuters by the
end of this year, it ¢

speration and maintenance
costs ol the subway, Including
clectoical and mechanical as-
pects, i and escaater, Autos
arle Fare Collection (AFC)
systems, CCTV survallance,
security and PA systenis.

“The subway will he cons
siructed using the ‘box-push-
Ing” method, sald officials, "In
this muthod, verticul escava-
tiun orlarge-scale dlggngisnot
ired. If is much faster than
conventisnal ‘cut and

the
cover wclmnln,.y used gon.

onstruc-

i subwisy
will uuL- e dizect aceess (0 T2
ftonirhe Merro sanion, ensunng
seamiless connectivity and
greaterconvenience fir passen-
,_m ~aDIAL spukespersonsiid.

Theaveragedally
12 is IB00U-12,000 while Tt is
L15-1.24 laxh at T3. as perair-
T officials,

P
ensure uniform enforcement,
and ertance road safely acro:
the IGI Alrport road networX,”
said Shobhit Saxena, DCP Tral~
fic, New Delhl.

~The system alsn ensures
grealer iransparency and ef
clency Inissuing e<challan:
Feadded,

MAN KILLED IN UTTAM NAGAR ON HOLI

‘0Of 20 named in chargesheet, 10 assaulted youth, rest provoked’

Alok Singh
NewDelld, May 6

CUTOF the 20 peuple dllegedly
Invalved in the murder of 26-
year-ald Tarun Puzolia in
Uttam Nagar on Holi this
ast ten directly ase
1 with reds, sticks
and cemeant bincks, while the
wthers provaked them Jduring
the fight”, according to the
Telhi Police probe, The Indian
Expresshas leamit.
According 1o the police, the
murder was nol promeditated
but aresult ofasuddenoutinirs
ulanger triggered alter an 11-

year-ald relative of Tarun threw
awater bidlovn fromthesecond
fMoor of zer house that hit a
wuntinAn argument broke out
berwee: thetwo families. Dur-
ingthe exchange, the wamanal-
legedly used derogatory and
castelst remarksagaing Tanm's
Tamily and theanumens turtial
into ascuflle. More relarives of
Lhe accused Julned It and at-

tacked Tarun'sfamily,theprobe  Near thesite of the incident. rie
<u¢:;&vd.mlicew\.
p.theDelhiPalice  Ing

ar least 10 of them arta
L. leaving him eritical
jured, police sanl.

While the ace
spot aftertheattack, Tar
taken 10 a hospiral where he
succumbed to his injunes the
next day, police said.

Pulice later arrested 16
penple and apprenended rwvs
fuveniles. Cf the 20 accused
named in the chargesheer, 17
arerelated i each otker, whilo

nesses, wha were nimed askey
proseculion wiltesses, sources
ald Tocomrabaratethis, the po-
llee have ed evidence res
latedtothe post-monemexam-
ination rep Call Netait
Records and Internet Protocol
Detail Records, sources
linmed, Forenslc repons, which
are still awmited, may he part of
thesupplemertary chargeshed
inthe cose, they said.
During the senffle, the ac-
cused allegedly tried to enter

threeare family triends. police

nlw a 550-page chargesheel
belure a city court in cunnec-
tinnwiththe murderon
4., numing 20 accused. includ-

alsn said. They added that the

Tarun's house, palice said.
Around 30minuteslater, when
Tarun ahome,the
accused surrounded him, and

of themare stlll absconding.
‘The police have buill the
relyingupondisclo-
sure stalements of eyewil-

footfallat *

g

] SANJAY GI\HDHI PUSTGMDUATE INSTITUTE 05 I'{IJEK!])ICAL SCIENCES

d, Lucknow:

B EPBX No..: 0522 2494000/7495000/2u68700/7668900 Fal no. (0522) 2668017, 2668078
RECRUITMENT NOTICE

Offline applications are invited by the Director, SGPGIMS, Lucknow, from eligible Officers

from Police Departments of Central/State/Union Territary Governments or Officers from Para

OF MEDICAL SCIENCES-
Racbaroll Road; Lucknow-226014

Recruitment Notice

Cffing pphcitons s iwatked Oy thu Diecox, SGPGINS Lutktiow, lions gt Otfises 10 i 1y

following

Military/Nilitary Forces to fillthe following A poston D t SGPGIMS, Lucknow.
Tpay Matria] N Y p:y":c';',’.“ ’;‘:ﬁ‘:’ Mode of Recruitment & other aligibility Criteria Remazka
S| Nameof i oer 2th of Essential Q and Exp
Noj  the Post cpe)  |Post JointDrector | 01 | Evsential Qualification Tha paricd o
- Gradunta (with 55% marks or above} with MEA or PG dugutaton
Officers of the Police Departments of the Centeal/| | Z TSR Dipioma in porsonied mundgament of 02 years duralion | ordinaiily shial tat
State/UT/ or officers of the Armed Forces including| || qvar13 orequrvlent saceed 03 years
Deputy Chief Paramilitary Forces, holding analogaus posts or with 5| | (123160- Exparlonce N
5 0 1.0fficers under Ihe Cenlral ‘State (PCS A Ts
Security Level-11 years regular service in 3 pastin P83 (n_s Jssm-ayxoop‘ 215300) Gmr:m"‘l‘ 5 nsu';. ,"vmmwn; s 9 i h
1. Cfficer (T67700- | 1 |GP-5400 or above, preferably having experience Aulonamous Bodes or Researth ang Devgigoment| catogones
(On 208700} connected with security, handling agitations, strikes of| Organizalior:
" i 2. Hokiing analogous posts (Levek 13 post) an regetas
Deputation) [empioyees. (Period of Deputation shall na_l ordinarily Dsis OR Gffcors workiesy ai L 12 for i feasl 5 yoars
exceed 3 years. Extendable by 2 years at discretion of onregularsasi
Authority.) 3. NOC from the Cac'e conlrobimy autlionty ol tie

Please visit institute's website

Www.sgpgIms.org.

Advt. No. [07/Rectt/2026-27

for detailed advertisement.

DIRECTOR

Instiluticn $houid De suDMtLed,

1. The detated advoriscment 8 Applicaton ‘rmal can te Seen W Se's wensite
wowwappgims.otain.

ADVTHo.

Direztor

<% &va # @ Shd A 3Fin T =awn
< g wgfdi g fedifm aa sfufy fmfn afago

> =roEr CEATHEL ) OEEISTT
NEET =R =fis ¥8w 9¢_» 4rgan : 1341 & (PCB)

Toremirg Taq YA i U T3 TS el A

T - T 1. 7043609842,7043693318
3 % e fuften, e TE, TR T

(s 31" May 2026 |

ADMISSION NOTICE

Common Entrance Test-2026
FOR ADMISSION AT

INSTIUTE
PL, Deencayal Upadhyaya Nalional insutute lor Persons with
Physical Disabilities (Divyangjen) (PDUNIFPD) .
4, Vishru Oigamber Marg, Now Dulri-110067

NN/ |Vieosin hips fpedunpod nen B
vt seliaburst 12026 @ rmad sen
Swami Vivekanand National Inatiluts of Ashabrlitation o
Training and Resenrch (OIVYANGJAN). Cuttack (SYNIRTAR) [

Olatapan BO- , Cullack, Ol - 753010
Viebsite. hips Ssvnirte me.in, E-mal. nstar Gricin
National Instifulo Tor Locomolor Disabilitios
(DIVYANGJAN), Kolxata (NILD)

BT Rrard, Bachogrly. Kelkata - 700590

et hitpe 7inided o in. E-tral: masd @ et iy

fiw IEE & for SR W I wwwitra.ac.n

www.itrapharmacy.in

[Natianal Tnstiute for Empawermant of Parsons with Mullipie| 0
Disabllities (DIVYANGJAN), Chennal (NIEPMD)

East Coast Road, Mutiukadu, Kevalam Post Chenna-£03112,
Viobsity: www.niepmd.nic.in, E-mail arepmdd govas

AW Yavar Jung Ratlonal InsUtuTe of Spaech & Heanng
Disnbilitias (Oivyangjan), Mumbni (AYJNISHD(D)

K.C. Marg, Harwdias (W) Heclimaton Mumba - 400 U ® Basi?
Corrigendum Viesio. haps fiayirusha,n.c.n, E-mak. ayndh-rmum 3 s in
In Advt. No, iS4/Rectt/2025-26 dated 07,03.2026 for the posl "Fi Yavar Jung Natonal Institula of Spooch & Hoaring
laf Mudical Phsioist & e 7 e = = —t Disab [i
o shul Le adued s paint (iv) uncer bolh Qu -ﬁc.mon W il s Stedica Oficers & Geweral DulgMedicil Oflierpxin INIEPID Carrpus. Mancy kas Nagar Hawonpally, Secu o BasLT
under “Qualification & other eligibility critari el i i Tetantana-S00003.
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Employmant News 16 - 22 May 2026

‘ i frome waA

by, TEEeeTa
Directorate
General of

i« INDIA INTERNATIONAL
instal ARBITRATION CENTRE

Plot No. 0, Inal9ullonal Ares, Vasant Kunj,
New Delhl-110Q070

www.employmentnews.govin 17

| Performance
| Management
| 3rurTe wY qd WY
Indirect Taxes &
Customs
s iz, yu v fad=m, |
WTF W 0Es, g T 3, ’
St Floor, Drur Shapu

Quilding. |5 Dhawan, LP.
Eatite,

52 foxdt (Naw Dalln-110002

Extonsion of Closing

Date of Nalice
relerence 10

‘this

Wn

Advt, No. A-12011/612023-1AC
Recruitment Notification
Inviting Applications for Filling
up of the Various Posts at India
International Arbitratlon Ceitre.
(“IIAG”) on Deputatlon Basls_
1IAC; a statutory body estabhshed bybi
‘an act of Parliament, New Delhi Invites:
;appl(catlons from Indian nationals for
“filling up following posts on depulation

Date: 08.05.2026

Dyestorets's sovartsemenl, basis:
gy ;:‘;"wh:;":; t"“’ Sr. Name of {Number |Lavel of
g on ar {

zass _ publisted i, tw! | | NO- the Post ~of Post | Pay
Lenplalyrmont - Mawspaper | : [V"
dated 28th March to 03rd | ‘CPC) |
April, 2026, it s hereby) | [To 2 ‘

nformed that e cosing | 1 ASSlSthReglsmr o ,LeVEK -9 ‘
dataof racsipt of wnzcalin | | | 2, |Assislant Registrar- 01 Level- 9<
| 1B 12052026 las tesn [ACCOUDtS»f 4
| axterdas funther oy 15 days | i - == :
| Le.uplo 27052026, 3. |Private Secretary 04 que!-s
| comretont autharity 4. ExecutlveAs:ustanU 01 Level-7
{| Other 1aeme Bnd condlons Ass[stan[ Secﬂon 3
oflhe or'-;;ha.l_am\uf‘lumrmrl Ofﬁcer (ACCOUHtS)

1eman ©ounplleraey,  anict! | [

s evaliose o cEics | |- Details of quam‘ catnon experience and
wobsiu. www.ebic.gowin. other lerms: -and condilions -may be

and httpsdidgpm.gov.in. |

AR 2B
anforoa ud 3aler 3o,
aifiviox f@erer Qe
w1 Hraferd, orage faeta anfdes 2,
AHtegh arer, eﬂmgar. TTagE - 102022
Governmant of India
Ministry of Commerca & Industry,

Department of Commerce 5

Office of the Development Commissioner, -

i Jalpur Special Economic Zone CFC Bulldlng,

SHapura, Jalpur=302022
Webhsite: www.jalpursez.gov.in’
Phone No 01412770250 / 2770066

_.lhu following posts, on

the Jurlsdiction of

P4 Preventive Officer (Group- B) |

I {Rs. $100.34800/-) Grade Pay. D1 (Jaipur |
| Rs. 4500/- aquivalant to I.woi R ol tha  gEZ)

| Pay Matrixunder thGPC. |
The last date for receip! of applicatiens (hraugh proper
channal for filling up tho posis on doputation basls in
Jalpur Special Economic Zone under the jurlsdiction

ehy
publication In tha Employment News, Al other tarms

Checkcd on WWW, md[alac,org Including eligikllity canditions as conveycd carlier shall |!
R:rvlndn Singh nmaln unchwged ; (Haman Hafiz} |
Deputy Dérector (Cadre) Chief Executive Ofﬁcer. IIAC: t Commiasl
ENTT2] iy } " UENTES ENTITE

Dated: -17.04.2020 |

“from wliling and ctlgrblc !

Noida:-
Sr No. of post ||
| No, Name and pay l“" ofthepost 0 EoF

of Davelopmant Comml“iumr, NBEZ, Nolda vide this ||
office Vacancy Acvertisemant No, JSEZ/Admn/05/2022 |:
-23/443 ¢oled 16,09.2025 a5 published [n Employment |
Nows datod 11.10.2025 to 17.10.2025 & JSEZAZmnILE |
{2072-23/826 dated 27.02.2028 85 published in |
1 oni Nows datod 14.03.2026 (o 20.03.2026 is ||
extended for another 30 days from the date of |!

No.30/1/2022-DRT
Govarpment of Indla
Mlnktzry of Flnance
Department of Financial Services
1 contawancn 10- advanicemem dated 02.03.2025

! 0 0 2026 whereby zpplicaliong from . _eliglble
caiddates were invited from elignie “and. wiling

lmau:vua for filing up-the vacancy of Cenlral
Registrar, Managing Direclor & Chlnf Exn:uthln
Officer

n the pay mauix 14A fRs. 1,76.800 1o
020:) en degutatlon basim =1 Central! Regfshy
al Securilisolion Asse! Reconstruciion and Sccurily

Interasl ot India. the las! dale for the raceipt of duly filled
| v appicatons wilh al the requisits documonts in tnis
| Dpanment tnrough propar cronnal pas poen funner
zylenced up to 19.05.2026. Tnea wsbsite of Ceparimenl
al Finana! Services (WMips:fifinancialservices.gov.
In.'helalenNacancles) may te visited lor more dotails.

{S.D Sharma)
Under Secretary Lo the Gevernment of Indla

i
i

|

EN 764

Sulbjacis, Medical Officer (1 Pas1), Deputy Dlmctor {Adm
(1 Post). Nursing OMlzer (1 Past) & Librarian (1 Post); ang ¢ tha fellawiy
Jalpur: Asslstant Professor (5 Posts}, Panchakarma Yaldya( Post), Radlologist(1 Pest), {
Junlor Translation Officer{1 Post), Accountant {1 Pos:}indPharmadsln Post).AlDatais
ke Sutyects. Rusarvalons olc ara avsiable n lhe \Welsits’ of Iha Institula; wwwnl.a_m: In. |{
Aaplcatons are to ke Slied Oting enly in the Weasie of the nsttute. The Date asmmg af
Cniine Filing of Aapdicatiors is 19+5-2026 The Closing Date fof ONM FHug
20-6-2026. Tnw Inol lut teserees tho ngtitla ncrease or decease tha tlumlnr of vaeancias, 1o
withdraw tno vacancy of any or all pasts and to re,ect nny or | aaplicatons withoat naslgning

nny reasan, whatroaver,

af Agplicalion iy

(JP SHARMA)
JOINT DIRECTOR (ADMN) |

| Now Dolhl, dated, the 30th April, 2026 EN 78

Fin,) ﬂ Posx] Ac:cunmm il
acsts lar NIA, |

§

1 = = —
i FNo A- 35021/2/2025-Adnm l (LD)
Governmen! of Indla

Ministry of Law and Justice
Legislative Department

i Legislative Cepartmen! proposos 1o (il up twe pasls (ona by deputation
| and other by deputation/absorplion) of Proof Reader, Group 'C',
| Non-Gazstted, Minlstenal posl in Level 5 (Rs.29,200-92,30Q-) in the
pay malrx. Tho eliglbllily critoria and olher defails are available on
Ihe websile of Ihe Department L.o., https:www.legislative.govin/

oHenngswacancxas Interssiad 2 nd ellg"'he CFnd:js'es may =uhml'
their opplication ss per proforma available on the website within 60
days trom tha dale of publicalion of this advertisement.

EN 7136

{Bhoopandra Singh Bisht)

Undor Secretary to the Govt. of India
Legisfative Departmaont

Work Hall No. 24048, 4Lh Floor
Kartavya Bhawan 02, New D=lhi-110001

Emal: admintid@nic.in




